
THE GAUHATI H IGH COU RT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, T-4IZoRA[4 AND ARUNACHAL PRADESH)

No.Hc.vII-142 l2oo7 llr33 l^
From Smti Jayashree Bora,

Jt. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

To, Smti Mridu Chanda Bordoloi,
District & Sessions ludge,
Sivasagar.

J\
Dated Guwahati, the l{ Septemb er, 2024.

Sub:- Civil vacation.

Ref:- Your tetrer No. DJSV/STDR/ F^87lSt tt, dtd. 18.09.2024.

Madam,

with reference to thc above, I am directcd to inform you that you have been
granted permission to avail civir vacation, arong with station reave permission, with
the official vehicle, at own cost, from the evening of 06.].0.2024 to the morning of
21,Lo.2o24. The Addr. District & Sessions Judge, FTC, Sivasagar and in his absence, the next
senior most Judicial officer availablc at the station will remain in charge of your Court and
Office during your absence.

Yours faithfully,

s4l _

JT. REGIST RAR (VIGILANCE)

Memo No,Hc.vtt-1421 2Oo7t q{Jq-qfif lA. dated ) 21- 01-?1
Copy to

1. Thc Principal Accountant General (A&E), Beltola, Guwahati for information
_vZ. lnc Projcct lvlanager, Gauhati High Court.

/,h
VIGILAN cE)JT. REGISTRA R(

W


